ITEM NO.1720 COURT NO.12 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl.) No(s).5903-5904/2020

THE STATE OF UTTAR PRADESH Petitioner(s)
VERSUS

RAFIQUE ETC. Respondent(s)

Date : 03-11-2022 These petitions were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE J.B. PARDIWALA
[IN CHAMBER]

For Petitioner(s) Mr.Shashank Shekhar Singh, AOR
For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER
As per the Office Report, Service of Show Cause Notice is
not complete on each of the sole respondent in both the matters.
As a last chance, six weeks’ time 1is granted to the
counsel for the petitioner to do the needful.
List these matters thereafter.

(SATISH KUMAR YADAV) (PREETHI T.C.)
DEPUTY REGISTRAR COURT MASTER (NSH)
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